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Chief MiniSter of Orissa on the 12th 
March, 1965, at an annual function of 
the Utkal University that he did not 
want the extension of the life of the 
present Assembly to the General 
Elections in 1967 but wanted the 
Assembly elections to be held in May, 
1966; and 

(b) if so, the reQCtion of Govern-
ment thereto? 

The Depoty MbUster of Law (Shrl 
Jaraaatba Rao): (a) No, Sir. Neither 
the Government of India nor the 
Election Commission have any infor-
mation about the statement said to 
have been made by the Chief Minister 
of Orissa on 12th March, 1965. 

(b) Does not arise. 

Deihl-Calcutta Air SerYice 

Hl8!I f Shrl S. M. Banerjee: 
. L Shri Daji: 

Will the Minister of CivU AviatillJl 
be pleased to state: 

(a)whether it is a fact that the 
Air service from Delhi to Dum Dum 
(Calcutta) via Kanpur-Banaras and 

Patna is likely to be stoPped from 
1st April, 1965; 

(b) if so, the reasons therefor; 

(c) whether several representations 
protesting against this have been re-
ceived; and 

(d) if so, the action taken by Gov-
ernment in the matter? 

The Minister of CivU Aviation (ShTi 
Kanunp): (a) Yes, Sir. 

(b) Due to poor loaa factor bet-
ween KanpurjBanaras, KanpurlPatna 
and KanpurlCalcutta a service Delhi! 
KanpurlLucknow!Banaras I Gorakhpur 
has been operating since 1st April, 
1965 instead. 

(c) No, Sir. 

(d) Doe. not arIse. 

Dev$pmeai of Bill areas 

1989. Shrl Chum Lal: Will the Min-
ister of Food IUId Aarlculture ·be pleas-
ed to state: 

(a) the funds allotted to each of the 
Governments of Punjab and Himachal 
Pradesh during 1964-65 fOr the deve-
lopment of hill areas; and 

(b) the reasons for the disparity, if 
any, In the allotment Of such :tunds? 

The Deputy Minister in the Ministry 
of Agriculture (Shrl SIIah NaWlUl 
Khan): (a) A provision of Rs. 4.92 
crores and Rs. 8.80 crores has been 
made in the Annual Plan of Punjab 
and Himaahal Pradesh respectively 
for 1964-65 fOr integrated development 
of hilly areas. Out of this, amoUIIts 
of Rs. 1.07 crores and Rs. 2.35 crOre8 
are for Agricultural Development for 
these States respectively. 

(b) It is not possible to compare 
the outlays for Himachal Pradesh .uJd 
hilly areas of Punjab as the entire 
area· of Himachal Pradesh is hilly 
whereas Punjab is only partly hilly. 

Cooperative Farming Societies 

rShri ~ DaU Men~: 
1990. -{ Shri SamDaai: 

L Shri Abdul GhaBi GGni: 

Will the Minister of OIlDlJlUlDity 
Development and Cooperation be 
pleased to state: 

(a) the total number Of co-operative 
farming societies functioning in th. 
country at the end of March, 1964; 

(b) the total number of tanners 
involved in such farms; 

(c) the average production of rice 
and wheat in these farms and also 
the maximum quantity of foodgralns 
produced in any single unit durinJt 
1963-64; and 

(d) how these figures compare with 
the average production by Individual 
farmers durinq th.., same period! 



APRIL 6, 1965 

fte ~ IIiDuter ill the IIiIIistrr 
., Commllllity Development aud Co-
eperatioa (Shrl B. S. Murthy): (a) 
'1'be total number of cooperatWe farm-
ing lIOcieties functioning at the end 
of March, 1964: was 3,762. 

(b) The total membership of these 
farms wu 74,558. 

(c) and (d). Data regarding the 
average yields of rice and wheat 
on these farms and the maxi-
mum quantity of foodgrains produced 
by any single unit are not available. 
However, data being collected .by a 
Committee of Direction appointed to 
make an assessment and evaluation of 
the programme is expected to give an 
indication of the performance of select-
ed cIooperative farming societies in 
regard to production. The report of 
the Committee is awaited; 

Welfare of Sclle4uIe4 Caste. aud 
Schedule Tribes iD Uttar Pradesb 

tt'l. SIlr:I B. N. Kureel: Will the 
Minister of SoeIal Secarlty be pleased 
to state: 

(8) the amount sanctioned by the 
Central Government to the Uttar 
Pradesh Government under the Sche-
duled Castes Welfare Scheme during 
ihe Third Five Year Plan; and 

(b) the amount spent so far hy the 
Uttar Pradesh Government under the 
acheme! 

The Deputy MiJUster iD the Depart-
ment of Social Security (Shrimati 
Chaadrashekhar): The required in-
fonnation Is given below: 

(a) Tne Third Five Year Plan al-
location for Scheduled Castes in Uttar 
Pradesh, inclusive of grant for the 
scheme of post-matric scholarships. 
is Rs. 1014::7 lakhs. 

{b:· ~ total amoUlli anticipated to 
be spent by the Government of Uttar 
Pradesh upto 31st March, 1~ is 
Rs. 575:97 lakhs. ' 

Plus fur Cbarier ~ 

1992. Shri Karai SiDcIQi: Will the 
Minister ot Civil Aviatioa be pleased 
to state whether Government baVEI 
any proposal for purchasing smalJ. 4-
to 5 seater aircrafts of the Bonaru;a. 
Cessna or piper types both single en-
gine and twin engine for dbarter pur-
poses? 

The MiDlster 01 Civil Avlat10n (Sbri 
Kanungo): The Question of going 
in for smaller aircraft for charter pur-
poses, ·particularly to cover small 
goups of tourists, is under considet'll-
tion. 
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